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Supreme Court

Achal Kumar Jindal v. Evaan Holdings (P) Ltd., (Sanjiv Khanna, C.J. and Sanjay Kumar, J.), 2025
SCC OnLine SC 3839

Allasab Since v. Shankrawwa, (Sanjay Kumar and K. Vinod Chandran, JJ.), 2026 SCC OnLine SC
2286

Arvind Walia v. Enforcement Directorate, (Dipankar Datta and Satish Chandra Sharma, JJ.), 2026
SCC OnLine SC 2276

B. Anasuyamma v. B. Madhusudhan Reddy, (Krishna Murari and Sanjay Kumar, JJ.), 2023 SCC
OnLine SC 2764

Bandari Ramchander v. Maitri Coop. Housing Society Ltd., (M.M. Sundresh and Satish Chandra
Sharma, JJ.), 2026 SCC OnLine SC 2295

Basudeb Bagchi v. Enforcement Directorate, (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC
OnLine SC 2288

Jpee Drugs v. State of M.P., (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC OnLine SC 2287

Just Rights for Children Alliance v. S. Harish, (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026
SCC OnLine SC 2290

Kannan v. State of T.N., (Aravind Kumar and Prasanna B. Varale, JJ.), 2026 SCC OnLine SC 2283

Mahendra Kumar Sharma v. State of Rajasthan, (Sanjay Kumar and K. Vinod Chandran, JJ.), 2026
SCC OnLine SC 2284

Maheswaran v. State, (Rajesh Bindal and Manmohan, JJ.), 2025 SCC OnLine SC 3841
Maheswaran v. State, (Rajesh Bindal and Manmohan, JJ.), 2026 SCC OnLine SC 2280

Mansi Finance (Chennai) Ltd. v. M. Lalitha, (P.K. Mishra and N.V. Anjaria, JJ.), 2026 SCC OnLine
SC 2293

Narayan Ramdayal Lathi v. Union of India, (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026 SCC
OnLine SC 2291

Om Prakash Sharma v. Kalyan, (S.V.N. Bhatti and Vipul M. Pancholi, JJ.), 2026 SCC OnLine SC
2278

Rahman Khan v. Gausiya, (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2026 SCC OnLine SC 2281

Rajinder Kumar Chauhan v. Dakshin Haryana Bijli Vitran Nigam Ltd., (Rajesh Bindal and Vijay
Bishnoi, J1.), 2026 SCC OnLine SC 2277

Ravindra Dhanraj Parmar v. Sunil Nemchand Shah, (Pankaj Mithal and S.V.N. Bhatti, JJ.), 2026
SCC OnLine SC 2282

Shankar Shaw v. State of W.B., (Aravind Kumar and Prasanna B. Varale, JJ.), 2026 SCC OnLine SC
2285

Shreeram Builders v. Upendra Kantilal Thanawala, (Sanjay Kumar and Sanjeev Sachdeva, 1J.),
2026 SCC OnLine SC 2294

Srinivasa T. v. State of Karnataka, (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026 SCC OnLine
SC 2292

State of Maharashtra v. Sudhir, (Dipankar Datta and Sheel Nagu, JJ.), 2026 SCC OnLine SC 2289

UCM Coal Co. Ltd. v. Adani Enterprises Ltd., (J.K. Maheshwari and A.S. Chandurkar, JJ.), 2026 SCC
OnLine SC 2275

V. Venu v. St. Marys Orthodox Church, (Surya Kant and N. Kotiswar Singh, JJ.), 2025 SCC OnLine
SC 3838
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V. Venu v. St. Marys Orthodox Church, (Surya Kant and Ujjal Bhuyan, JJ.), 2024 SCC OnLine SC
6548

V. Venu v. St. Marys Orthodox Church, (Surya Kant and Ujjal Bhuyan, 1J.), 2024 SCC OnLine SC
6549

Vasudeo v. State of Maharashtra, (B.V. Nagarathna and Ujjal Bhuyan, 1J.), 2026 SCC OnLine SC
2279

Vidyasagar Vijaykumar Kamboj v. State of Maharashtra, (J.B. Pardiwala and K.V. Viswanathan, JJ.),
2025 SCC OnLine SC 3840

Vidyasagar Vijaykumar Kamboj v. State of Maharashtra, (J.B. Pardiwala and K.V. Viswanathan, JJ.),
2025 SCC OnLine SC 3842

Allahabad High Court
A.R.D. Infra (P) Ltd. v. State of U.P., (Manish Mathur, J.), 2026 SCC OnLine All 38423
Aaliya Naaz Corpus v. State of U.P., (Sandeep Jain, J.), 2026 SCC OnLine All 39035
Aarab Sharma v. State of U.P., (Sandeep Jain, J.), 2026 SCC OnLine All 39029

Aashama Begam v. State of U.P., (Ajay Bhanot and Divesh Chandra Samant, JJ.), 2026 SCC
OnLine All 38907

Aashu v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 38742
Aasif Shah v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 38498

Aatish v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 38846
Ab Minor v. State of U.P., (Subhash Chandra Sharma, J.), 2026 SCC OnLine All 38983
Abdulla v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 38760

Abhay v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 38502

Abhi Pasi v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 38709
Abhilash Shukla v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 38485
Abhishek Bhati v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 38872

Abhishek Kumar Maddheshiya v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC
OnLine All 38816

Abhishek Srivastava v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 38965
Abhishek Srivastava v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 38712
Abhishek v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 38858

Abid Ansariv. State of U.P., (Rajeev Misra, J.), 2026 SCC OnLine All 38590

Adarsh Khalsa Sanyukut Sahakri Kheti Samiti Ltd. v. Gurbhed Singh, (Rohit Ranjan Agarwal, J.),
2026 SCC OnLine All 39145

Adarsh Rai v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 38584
Adesh Devi v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 38870
Aditya v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 38791

Adnan Ali v. State of U.P., (Ajay Bhanot and Divesh Chandra Samant, JJ.), 2026 SCC OnLine All
38913

Adnan v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 38849
Adnan v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 38783
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Afsar v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 38528

Afseh Ullah Feroze v. State of U.P., (Ajay Bhanot and Divesh Chandra Samant, JJ.), 2026 SCC
OnLine All 38919

Afzal Khan v. State of U.P., (Vikram D. Chauhan, J.), 2026 SCC OnLine All 38727

Ahmad Najmul Hasan Inam v. Union of India, (Shekhar B. Saraf and Abdhesh Kumar Chaudhary,
J1.), 2026 SCC OnLine All 39195

Ajay Kumar Gupta v. State of U.P., (Sanjiv Kumar, J.), 2026 SCC OnLine All 38995

Ajay Kumar Singh v. State of U.P., (Dinesh Pathak, J.), 2026 SCC OnLine All 39103

Ajay Kumar v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 38973

Ajay Kumar v. State of U.P., (Rajiv Gupta and Ajay Kumar-I1, JJ.), 2026 SCC OnLine All 38959
Ajay Singh v. Sanjay Prasad, (Vikas Budhwar, J.), 2026 SCC OnLine All 38623

Ajay v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 38792

Ajaz Ahmad v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 38524

Ajit Kumar v. State of U.P., (Anish Kumar Gupta, J.), 2026 SCC OnLine All 39092

Akash Gangwar v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 38860

Akash Rajbhar v. State of U.P., (Ajay Bhanot and Divesh Chandra Samant, JJ.), 2026 SCC OnLine
All 38904

Akash v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 38873

Akhilesh Kumar v. State of U.P., (Dinesh Pathak, J.), 2026 SCC OnLine All 39082

Alankar Verma v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 38643

Alok Kumar Srivastava v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 38975

Alpha Communications Ltd. v. Manoj Kumar Srivastav, (Vikas Budhwar, J.), 2026 SCC OnLine All
38608

Alpna v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 39002

Altaaf Ahmad v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 38761
Aman Kumar v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 38683

Aman Noori v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 38535

Aman v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 38494

Amina Khatoon v. State of U.P., (Harvir Singh, J.), 2026 SCC OnLine All 38415

Aminuddin v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 38533

Amir Khan v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 38539

Amir Singh v. State of U.P., (Vani Ranjan Agrawal, J.), 2026 SCC OnLine All 38657

Amit Bhasin v. State of U.P., (Prashant Mishra-1, J.), 2026 SCC OnLine All 38490

Amit Bhasin v. State of U.P., (Prashant Mishra-I, J.), 2026 SCC OnLine All 38491

Amit Kumar Gupta v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 38438

Amit Kumar Srivastava v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 38998
Amit Kumar v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 38538

Amit Kumar v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 39204

Amit Patairiya v. State of U.P., (Prashant Mishra-1, J.), 2026 SCC OnLine All 38479

Amit v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 38576
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Amit v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 38871

Anand Chauhan Beldar v. State of U.P., (Abdul Shahid, J.), 2026 SCC OnLine All 38641
Anand Kumar Mishra v. State of U.P., (Gautam Chowdhary, J.), 2026 SCC OnLine All 38439
Anand Kumar Sonkar v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 38762
Anas v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 38818
Anchal Kushwaha v. State of U.P., (Gautam Chowdhary, J.), 2026 SCC OnLine All 39163
Angad Kumar v. State of U.P., (Ashutosh Srivastava, J.), 2026 SCC OnLine All 38803
Anil Kumar v. Radhey Shyam, (Vikas Budhwar, J.), 2026 SCC OnLine All 38604

Anil Kumar v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 38557

Anil Wari v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 38700

Anil Yadav v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 38882

Anil v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 38750

Anil v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 38466

Anjali Saini v. State of U.P., (Ajay Bhanot and Divesh Chandra Samant, JJ.), 2026 SCC OnLine
All 38908

Anjali Singh v. Udham Singh, (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 39054

Anju Mishra v. State of U.P., (Anish Kumar Gupta, J.), 2026 SCC OnLine All 39099

Ankaj Patel v. State of U.P., (Manish Mathur, J.), 2026 SCC OnLine All 38637

Ankit v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 38768

Ankur v. State of U.P., (Siddharth and Vinai Kumar Dwivedi, JJ.), 2026 SCC OnLine All 39032

Ankush Gupta v. State of U.P., (Rajesh Singh Chauhan and Ram Manohar Narayan Mishra, JJ.),
2026 SCC OnLine All 38940

Anoop Shukla v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 38678

Ansh Kapoor v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 38817
Anshu Kumari v. State of U.P., (Gautam Chowdhary, J.), 2026 SCC OnLine All 39166

Anshul Rathaur v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 38861

Antima Singh v. Roli Tiwari, (Vikas Budhwar, J.), 2026 SCC OnLine All 38624

Anuj Caursiya v. State of U.P., (Rajnish Kumar and Babita Rani, JJ.), 2026 SCC OnLine All 38936
Anurag Kashyap v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 38529

Aradhya Enterprises v. State of U.P., (Shekhar B. Saraf and Abdhesh Kumar Chaudhary, JJ.),
2026 SCC OnLine All 39181

Aradhya Singh v. State of U.P., (Sandeep Jain, J.), 2026 SCC OnLine All 39033
Archana Priayadarshhiy v. State of U.P., (Manju Rani Chauhan, J.), 2026 SCC OnLine All 39086

Archana Singh v. State of U.P., (Prakash Padia and Garima Prashad, JJ.), 2026 SCC OnLine All
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Arif'v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 38848
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